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Decision of Change Performance 
Indicator for SAIL 

10072. DR. B.L. SHAllESH: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether Government have decided 
to change the performance indicator for the 
Steel Authority of India Limited (SAil) with 
effect from this year; and 

(b) if so, the genesis of the change 
made and its impact on the production target 
of Steel Authority of India limited plants in 
terms of crude steel vis-a-vis saleable steel 
production? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE MINIS-
TRY OF STEEL AND MINES (SHRI YO-
GENDRA MAKWANA): (a) and (b). Yes, Sir. 
Hot Metal and Crude steel production data 
are more accurate indicators of plant per-
formance than saleable steel. Crude steel is 
the internationally accepted indicator of 
production performance. This has had no 
impact on the production target of SAIL. 
SAil still draws up internal targets for sale-
able steel. 

Captive Mines of Steel Authority of 
India Limited 

10073. SHRI PURNA CHANDRA 
MALIK:' Will the Minister of STEEL AND 
MINES be pleased to state: 
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(a) whether all the captive mines of 
Steel Authority of India limited are proposed 
to be brought under one umbrella; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE MINIS-
TRY OF STEEL AND MINES (SHRI YO-
GENDRA MAKWANA): (a) Yes, Sir. 

(b) SAil is proposing to set up a Raw 
Materials Division which will have the overall 
responsibility for supply of quality raw mate-
rials to the plants. The structural and func-. 
tional details of the proposed Division are 
being worked out. 

[ Trans/ation) 

Transfer of Land to Municipal Corpora-
tion of Delhi 

10074. SHRI RAJ KARAN SINGH: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether the Standing Committee of 
the Municipal Corporation of Delhi vide their 
resol ution No. 1271 dated 15 October, 1986 
had taken a decision to develop a district 
park on the 15 acr~ of land lying vacant on 
the back side of the temple and the hospital 
in that area which was previously earmarked 
for the provision of public convenience as 
there is no provision of district park/ground in 




